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IRREGULARITIES IN BRO 
 

4405. SHRI  KAUSHALENDRA  KUMAR:  
   

Will the Minister of DEFENCE    j{kk ea=h     
be pleased to state: 

 

(a)  whether the Government has taken note of irregularities reported in Project Vartak during 
purchase of Hume Pipes and other Projects namely Himank, Vijayak, Sampark, Sewak and 
Swastik in the Border Road Organisation (BRO); 
 
(b)  if so, the details thereof indicating the inquiries ordered to look into these irregularities; 
 
(c)  the outcome thereof and the action taken against the officials found guilty; and 

 
(d)  the measures taken by the Government to check reoccurrence of such irregularities in 
future? 

                  
  

A    N    S    W    E    R 
MINISTER OF DEFENCE                                            (SHRI MANOHAR PARRIKAR) 

     j{kk ea=h                 ¼Jh euksgj ijhZdj½ 
 

(a) to (c): Yes, Madam.  A case of irregularity in the purchase of various types 
of Hume pipes was noticed in Project Vartak (44 BRTF) of Border Roads 
Organisation (BRO) for which an internal Court of Inquiry has been ordered by 
BRO in October 2014.  The Court of Inquiry has been finalized in May 2016 under 
the Orders of Director General Border Roads (DGBR).  10 Officers and 16 
Subordinates are found to be responsible for the irregularities.  Disciplinary / 
administrative action against these Officers and Subordinates has been ordered.   

However, no irregularity has been reported so far in procurement of Hume 
Pipes in Projects Himank, Vijayak, Sampark, Sewak and Swastik. 
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(d) The following measures have been taken to check reoccurrence of such 
irregularities: 
 

(i) Instructions have been issued to all Projects of BRO for                
E-procurement and also to streamline the procedure for ensuring 
transparency. 
 

(ii) Inspection of works on roads is carried out regularly by the 
executives at Project, Task Force level and also by Regional 
Inspection Teams to ensure the quality of works. 
 

(iii) Instructions have been issued to all Projects of BRO to streamline 

the procedure to avoid reoccurrence of such irregularities. 
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